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(b) if not, the reasons thereof? 

TH~ MINISTER OF INFORMA· 
TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
(SHBJ VASANT SATHE): (a) and 
(b). The project to set up a T. V. 
Relay Centre at Asansol has already 
been approved and taken up for im-
plementation. The site for the Relay 
Centre has been acquired and the 
constrl1ctto.n of the building is ex-
pected to commence during the cur-
rent financial year. 

Objections to Women Sy:mbol allotted 
to Lok Dat 

222. SHRI N. E. HORO: Will the-
Minister of LAW JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state: 

(a) whether it is a fact that women 
were seefl objecting the le-gned ins-
cribed on the women symbol allotted 
to the Lok Dal; 

(b) whether it is also a fact that 
women feel it an insult when the 
slogtm 'Aurat par mobar lagao was 
shouted in the villages; and 

(c) if so, the steps Government are 
considering so that the feelings of 
women are Dot hurt? 

~HE MINISTER OF LA\V, JUS-
TICE AND COMPANY AFFAIRS 
(SHRI P. smv SHANKAR): (a) and 
(b). As per information furnished 
by the Election Commission, the sym-
bol "Woman" as printed in ballot 
papers would not contain any legend 
inscribed on the picture of "woman" 
symbol. Therefore the question of 
woman objecting to th~ legend being 
inscribed on the "woman~' symbol 
does not arise. Howe't'er, the Com-
mission has received a few'represen-
tations from: 

(1) Shri Mangal Sain Wadhwa, 
Presldent, Arya Samaj, Ludhiana. 

(2, Shn R. S. B.ekha Rahalkar, 
~~ llistrict Congress (I). 

(3) Convenor, Cmatra Yuva San&.-
arsh Vahini, Alwar, and 

( 4) Smt. Roza Deshpande, Bombay-
objecting ta the allotment of that 
symbol. 

(c) The symbol "woman" has been 
continuing as a free symbol in the 
StatE's of Bihar, Maharashtra etc. 
ever ~ince June, 1977. Till 26th 
April, 1980 that is, the date on whica 
the symbol "woman" was reserved 
for a nationat party, no objection 
from any quarter was received by the 
Commission. Moreo.ver, the matter 
falls exclusively within the jurisdic-
tion of thE! Election Commission under 
the ElectiOn Symbol (Reservation and 
Allotment) Orcfer, T968. 

Terms of Reference of Pres, 
Commission 

223. PROF. MADHU DANDAVATE= 
Will 1he Minister of INFORMATION 
AND BROADCASTING be pleased i~ 
state: 

(a) whether Government propose to. 
make the terms of reference of the 
Press Commission more comprehen-
sive and replace the members of the-
Commission who have resigned; 

(b) if so, what are the modifications 
in the original terms of reference; and 

( c) what are the names of the mem-
bers of the Press Commission wh~ 
have resigned and thOSe of the mem-
bers newly appointed? 

THE MINISER OF INFORMATtON 
AND BROADCASTING AND SUP-
PLY AND REHABILITATION (SHRf 
VASANT SATHE): (a) Yes. Sir. 

(b) The reviserl terms of reference 
Of the Commission are in the procesS" 
Qf being finalised. 

(c) A statemll!nt containing the-
names of Cha~an and Members ot 
the Press CommiSsi~:)l!·. Who h.~e resi-
gned is attached~ S1\r1 .rustice- K. K .. 
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l\f.u.ew baa since been appointed the 
new ~ of the Prese Commis .. 
sion. New Members are expected to 
be appointed soon. 

statement 

1. Shri Justice P. K. Goswami-
Chairman 

Members 

2. Shri Abu Abraham 

3. Shri Prem Bhatia 

4. Shri S. N. Dwivedy 

5. Shri Moineudin Harris 

6. Shri Ravi Mathai 

7. Shri Yashodar N. Mehta 

8. Shri V. K. Narasimhan 

9. Shri F. S. Nariman 

10. *Shri Nikhil Chakravartty 

11. Shri S. H. Vatsyayan 

"'Shri Nikhil Chakravartty was ap-
pointed as member of the Press Com-
missiOn on 23rd November, 1978 on 
the rE'Signltion of Shri Arlln Shourie. 

Settiac up of a Radio StatiOD in 
IIamlrpur! 

224. PROF. NARAIN CHAND 
PARASHAR: Wla the Minister of 
INFOR1VLATION AND BROADCAST-
ING be pleased to state: 

(a) whether Government have 
recelved a req\lest for setting up of a 
Radio Station at Hamirpur in Hima-
chal Pradesh; 

(b) if so, the decision taken by 
Government thereon; BDd 

(c) if no· dedeion baa been taken. 
the likftl;, date .. ,ey whioh ,the I deeilloD 
Would be taken?' 

'l'HB MINISTER OF INFOBMA ... 
TlOtq: AND· BROA:OCASTlNG AND 
SUPPLY AND REHABILITATION 
(SHRl VASANT SATHE): (a) Yes, 
Sir. 

(b) and (C). There is no proposal 
to set up a Radio Station at Hamirpur 
as this place is in the primary service 
range of the Simla station of A.I.R. 

Ce.trally spqnsored Irrigation Schemes 
... etioDed for O:P. 

225. PROF. NARAlN CHAND 
P ARASHAR: Will the Minister of 
IRRIGATION be pleased to state: 

(a) the names of the centrally SpOil-
50red schemes for irrigation which 
have been sanctioned in the State of 
Himachal Pradesh during the last 3 
years, year-wise alongwith estimated 
cost and the number of villages to be 
cov-ered by each scheme; 

(b) the names of such among them 
as have since been completed along-
with the datJes and coat 01.1 completion 
in each case; 

(C) the names of SUCh .among t€em 
the work on which is- ill pl'Ogt"e3I 
alongwith the amount sanctioned for 
the current financial year in each case 
and the dates for completion in each 
case; 

(d) the names of such sanctioned 
scheme as have not been taken up so 
far and the reasons therefor; and 

(e) the likely dates by w.hich, each 
One of them would be taken up? 

THE MINIS1TR, OF IRRlGATION 
(SHRI KEDAR PANDAy): (a) to 
(e). There are no centrally sponsored 
schemes fOr iN'ilation under major 
and. medium,·sector. In the minor 
irriCation'" sedol\ hewever' Ute 
Department ot Apieu11UM aad 
Co.operation· in, tile· Minis.try of 
A.gr.iQultlo1r~ have iDtimated.I' that 
twe centml1)r. spollIOl'ed s~hemes 
for.~ streogtJumi.nf(,~ water and 




